Annexure - 7

Name of the Corporate Debtor: Sarava Stores Gold Place Private

| Date of Commencement of Liquidation: 28-11-2022 (Order Received on 5-12-2022)

List of Claims as on 28-06-2024

List of Operational Creditors - Government

Details of the Claims received

Details of claim admitted

Amount Amount
Corvered by a of any
lien or Whether lien/ mutual
attachment [attachment |% share in total Amount of dues, that| Amount of Amount of
Nature of |pending removed amount of claims Contingent |maybe [Claims claim under
SI.No Department Government Date of receipt |Amount claimed |Amount admitted [Claim disposal (yes/No) admitted claim set off rejected verification |Remarks if any
1 |Employees State Insurance 04.01.2023 1,69,38,310 25,40,681 |Govt 0.09 |Nil Nil 1,43,97,629 |Nil Partially
Corporation State Nil No admitted
2 Sale Tax State * 6,02,12,421 6,02,12,421 |Govt Nil No 2.16 |Nil Nil Nil Nil
g |Assistant Commissioner of 17-04-2021 13,10,85,097 | 13,10,85,097.00 |Govt ) 4.70 |Nil il Nil Nil
Income Tax State Nil No
Greater Chennai 18,97,177
4 Corporation (Revenue - |Govt Nil Nil 18,97,177 |Nil Does not
Officer) State Nil No belong to CD
Chennai Metropolitan 47,66,424
5 |WaterSupply & Sewerage - |Govt Nil Nil 47,66,424 |Nil
Board (CMWSSB,Area 15) Does not
State Nil No belong to CD

* Claim received during CIRP and various dates




